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. The Ld. Principal District 8: Sessions Judge (l-lQs), Central, THC.
l‘he Ld. Principal District & Sessions Judge, North-West, Rohini.

. The Ld. Principal District 8: Sessions Judge. South, Saket.
The Ld. Principal District & Sessions Judge, South-West, Dwarka.

. The Ld. Principal District 8: Sessions Judge, North, Rohini.
. The Ld. Principal District & Sessions Judge, South-East, Saket.
. The Ld. Principal District & Sessions Judge, West, THC.
. The Principal Judge, Family Courts, South-West, Dwarlca.
. The Member Secretary, National Legal Services Authority '

10. The Member Secretary. Delhi State Legal Services Atitliozity.

Sub: Training of l0 Newly Recruited Grade - [ll Judicial Officers of l\/lanipur
Judicial Service at the Delhi Judicial Academy from August 1, 2023 to
August I0, 2023.

Respected Sir/Mn‘am,

The Delhi Judicial Academy is organizing a training programme for l0 days for

the tt) newly recruited Grade ~ lll Judicial Officers of Manipur Judicial Service, in view
of request received from the Mzmipur Judicial Academy. These officers shall visit various

Court Complexes/Organizations as part of the aforesaid training programme. Details of the
officers are attached as Annexure ‘A’.

Your goodselt‘ is kindly requested to direct the concerned official/branch to make

necessary arrangements for facilitating the visit of the aforementioned officers as per the

schedule attached as Annexure ‘l3‘. The support staff from Delhi Judicial Academy shall

accompany the Officers during their visit.

Arrangement for lunch/tea may kindly be also directed to be made, wherever so

specified in the Aunexure ‘B‘, and bills may be forwarded to the Delhi Judicial Academy

for payment please.

With regards,

. Yours sincerely.

(Dr. Aditi Choudhary)
I". nvls". .-is ubo \ 13 . -

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
* TIS HAZARI COURT" DELHI

NO_ /JQ-|-p/GaZ_/2023 Dated, Delhi the _______i__

As directed copy of letter No. DJA/Trg/Visit/OS/Manipur/1711/2023 dated 27"‘ July, 2023 received
from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded for information and necessary action to :-

The Principal Magistrate, JJB—I, Central District, Kingsway Camp, Delhi.
The Superintendent, Tihar Jail, Delhi.
The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
The Branch In-charge, Care Taking Branch, Tls Hazari Courts, Delhi.
The Branch In-charge, Pool Car Section, Tls Hazari Courts, Delhi.
The Branch In-charge, Facilitation Center, Tis Hazari Court, Delhi. l
The Branch In-charge, General B al District, Tis Hazari Courts, Delhi.
The Website Committee, Englishl ' t, Tis Hazari Court, Delhi. r

' e. /The LAYERS for uploading the sam \§t‘fi; A\f\\,W

(Kaveri Baweja)
District Judge (Commercial Court)-07

Officer In-charge Judlclal Branch, Central
for Principal District & Sessions Judge(HQs)

Tls Hazari Court, Delhl.
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27"‘ July, 2023

’| hc Juilgc In-cl~.;1r;_-c. \lcdiaiiun Centre. South-West District, Dwarka Courts
_._, Ihc (‘hriii-person. \»'\\*DC.'. Disirict Courts Complex, Saket Courts

The Principal .\»lrigisrraic. JJB-l. Central District, Kingsway Camp. '
PA I0 the Director (Adminisirairion ) alongwith copy of all relevant letters received

;_i;\__iil'_\i<i1irig officers from Manipiir (0l“ to

iiwn the .\‘lLl1llpUl' Judicial Acadeiny as Annexure ‘C‘ to ‘I~I‘. ’ -, M/‘Y
(villus File M

( r. Adili Chrvudhuryl

.-\nne.ru\'e ‘.-\‘

10'“ August. 2023)

. ..._ _.. _....__._._..._._-y '

N mm 3 Designation D/Iobilc No. & Email ID

.;_-:2; 5:n;in'i C-I-ID/IMFC, IW-I

mrkai .~\.1:.i . £'..r‘.

9557073534
siu:imneera@2mail.com

..:: rl-um l’i':i\-ccri Kumar CJID/JMFC, IW- III,' U

89745 76678
raveenootsanebumfii<1mail.com

r .' Liiiti ("ii»iidl1'.ii')' I CI.IDi'.Il\/IFC, IE

._-______ “-4-I
»-1 ~ :;:: (fJJDJNlFC.Tlii>iibul

9359138768
_ _ £‘.}_k_l'_1_F§lO()3<<§!ID‘lX'l1(lli.C0lT1
: 8 l I9979S96
_ _I§_I"l>I[lQ_)_[l_g/ili Ql'fli1II.CQ_l‘l

.1

__,__.

~ ‘ ~‘ ‘-' C.lJDIlvlFC',Bishnupur 2 708.5910I78
g.3_i3;_l1i_:g h\1\1__i§D(li‘_'I1'lL\li.COl'1l

UJDIIMFC.
_ _ __ ____ Lliumcliandpur

9366024383 I
vrvzimbemfii emailcom i

U0-‘U.. uty Member Secretary
MASLSA

cm:/nvrrc, Plrierzawl .-:n.:einlw;iiri Rozilu Devi

_~ ‘I. \<.. -.

\ \| ‘1
9862813012

-:|.1siI'>"h.1liOl)3/:7 e1nail.com i
9612493385

roii .beO l’iZ~zmz1il.cnin
.-“mi .-\i1~__';im CIJDIMFC. Kakchinv, l 329 I-1848

_ __ ,_____. __ ° hillsoziimpumofiemzlil.c0m
_l

1-uh-. iinn Administrative Officer. IE , 9366527014
_ ozhur0br'a?email.com

Annexure ‘B’

'l‘R.\lNl.\Jl.\l(; PROGRAMME FOR 10 NEWLY RECRUITED GRADE— in
I .lL'I)ICIAL OFFICERS OF MANIPUR JUDICIAL SERVICE

SCHEDULE

K 05"‘ Au ust 2023 Sahmlnv

10:00 am- 12:00 pm A visit to Tihar Jail,
functioning ofJail Administration and Procedure for grant
of legal aid to the UTPs

New Delhi to understand the

inside the Jail Premises.

I-’roci.~cd tn Juvenile Justice Board - I, Sewa Kutir Kingsway Camp Delhi

' (Lunch ntJJB- I)

‘ll "II pm » -LOO pm [Amur ofluvenilc Jusiice Board -— l. Children's Home and
'SPYI\/I ro seeiand understand its working followed by an

k mierziction with Ld. Principal Magistrate. JJB -I.

____.___,.,___,_________ _ _____ ‘_ >
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